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Bharat Opthalmic Glass Ltd.

085. SHRI GAYA SINGH: Will the
PRIME MINISTER be pleased to state:

(2) whether it is a fact that inspite of
Non-plan allocation of Rs. 140 lakhs for
Bharat Opthalmic Glass Limited (BOGL)
in Budget estimate of 1993-54 no fund has
been released by Government till November,
1992 to the company;

(b) whether the revival plan of the com-
pany has been evaluated after extending all
the facilities availablz to promote export-
oriented organisation ;

(c) whether it is also a fact that all small
scale industries engaged in manufacturing
BI-FOCAL l=nses are using BOGL’s flint
button as the basic material for their pro-
duction, if so, the steps taken for speedy
revival of the company; and

(d) whether the reduction of import duty
on flint button is resulting in lower sales
turmover of BOGL and increase in middle-
man's profit, if 50, the reason for reduction
of import duty ?
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Dmimln.ic Glass 1.td. during 1993-54, actual
«e of funds depends on full justification
nzed for the same. BOGI. has been
= t1}l November, 1993 without

any r e with regard to its production.
The cxact regquirement of minimum budge-
tary sursort for BOGL for non plan would
b eonsidered st the appropriate time.

(h) The case of BOGL is before BIFR
who have uppointed IDBI as Operating
Azency (OA). The final revival plan would
depend on BIERs recommendations.

(¢) Small Scale Industries engaged in the
matufacture of fused BI-FOCAL blanks and
Lenses are using Glass flint buttons indi-
cenously produced by Bharat Opthalmic
Giass ILtd.. Durgapur as well as imported
flint buttons.

(d) The trends im turnover of BOGL
during 1893-94 are showing an increase as
compared with the previous year and the
company has projected a substantial increase

. for the year 1993-94 as a whole over that
. of the previous year.

2at Zeitfrmbon FrEaRem gr gram doal
w anyfrsn

54. 57t At T|g « FO7 9@ WHY A

y3e
ERICEET Ll ﬁwfm

2 Feivfun o T, gfeat

TEAT ﬂ? T ¥ a5ar ¥
% 3 39 fEaar grofa

sr~a"f¢rw% @z

(a) amr% g ofud 5w 7 fRaar afa-
= fome o § 59 FaFT O

MINISTRY OF INDUSTRY (DEPART- | .-

MENT OF INDUSTRIAL DEVELOP-
MENT) AND THE MINISTER OF STATE
IN THE MINISTRY OF INDUSTRY
(DEPARTMENT OF HEAVY INDUSTRY)
(SHRIMATI KRISHNA SAHI): (a) Yes,
Sir. Although a budget provision of Rs, 140
lakks under non plan is made for Bharat
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Problems in Restructuring PSUs

987. SHRI RAMDAS AGARWAL : Will
the PRIME MINISTER be pleased to state :

(a) whether Government's attention has
been drawn to a news item published in the
Financial Express dated the 20th November,
1993 under the caption “Inter-Ministerial
wrangles hit PSU restructuring plan” stat-
ing that the Ministries involved arc pulling
in different dircctions over the implemen-
tation of the Onkar Goswami report on

industrial sickness and corporate restructur-
ing;

(b) if so, the details thereof, and what
arc the specific arean of action for stimulat-
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ing the revival of PSUs envisage/advo-
cated by the Goswami Committee ; and

c) what steps Government propose to
take to denationalise the PSUs, also indi-

cating the progress so far made for re-

| covery of corporatc debt to secured credi-
| tors?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPART-
MENT OF INDUSTRIAL DEVELOP-
MENT) AND THE MINISTER OF STATE
IN THE MINISTRY OF INDUSTRY
(DEPARTMENT OF HEAVY INDUSTRY)
(SHRIMATI KRISHNA SAHD): (a) to (c)
The information is being collected and will
be laid on the Table of the House.



